
PUNAJB VIDHAN SABHA SECRETARIAT 
Starred Questions 

TO BE ASKED AT THE MEETING OF THE PUNJAB VIDHAN SABHA TO BE HELD ON 

Wednesday, the 10" March 2021 

To construct Gulaher Drain 
*3135. Sardar Nirmal Singh, M.L.A.:- Will the Water Resources Minister be pleased to state whether the Government would 

consider to construct Gulaher drain (outlet into Ghaggar river) due to the fury of Ghaggar water and whether budget 

provision would be made for the same during the current financial year?

To evaluate the loss of crops due to floods and water logging duringyear 2020 in Assembly Constituency Balluana 
3142. Sh. Nathu Ram, M.L.A. :- Will the Revenue Minister be pleased to state:-

a) whether the Govt. has evaluated the loss of crops due to floods and water logging during rainy season during last year.

2020 in Balluana Assembly Constituency, if so, details thereof and names of effected villages and areas;

b)whether any compensation has been given by the Govt. to the farmers of affected areas if so, the details thereof and the 

norms adopted to fix the same by the Govt.
c) whether any compensation was given to those residents of affected villages whose houses were damaged during above

mentioned floods: if so. details thereof: 
d) whether the Govt. will develop any master plan to check the effects of floods and water logging in these areas and make 

permanent solution for this problem in future?

To make good the shortageof doctor in the Government hospital at Raikot 
3215. Sardar Jagtar Singh Jagga, M.L.A.:- Will the Health and Family Welfare Minister be pleased to state the time by 

which a shortage of doctor in Government hospital Raikot of Assembly Constituency Raikot is likely to be made good?

To upgrade the schools falling in Assembly Constituency Gill 
3310. Sardar Kuldeep Singh Vaid, M.LA- Will the Education Minister be pleased to state:- 

a) the time by which the schools in Gill Assembly Constituency are going to be upgraded in view of their imporlance and 

population of the villages and the list thereof has already been sent to the Education Department; 
b) the time by which the posts are likely to be filled in the schools where the same are lying vacant; 
c) the time by which the schools which have not been declared as smart sehools so far likely to be made smart schools on 

the pattern of other smart schools?

MOU signed during ISB industry promotion since March, 2017 
3040. Shri N.K. Sharma, MLA Will the Industries Minister be pleased to state the number of M.O.U. signed by the State 

Government during ISB industry promotion since March 2017 onwards alongwith the amount invested by the industrial 

togetherwith quantum of the employment generated in the State resultantly; details thereof? 

To lay premix on the road from Jodhpur Kainchian to Maur Khurd 
3050. Sardar Jagdev Singh Kamalu, M.LA,- Will the Local Government Minister be pleased to state whether it is a fact that 

premix was not laid on Shaheed Banwari Lal Marg road since approximately, five years which was constructed from 

Jodhpur Kainchian (Maur Mandi) to Maur Khurd and which falls under Council Maur and which was to be constructed 

again in the year 2016 but the work of the same has been left unfinished after laying thick stones wherefore it is very 

difficult to pass through and wade on these thick stones, if so, the time by which the premix will be lid on this road? 

Posts of Panchayat Secretaries in block2 of Hoshiarpur 
3169. Dr. Rai Kumar Chabbewal, M.LA:- Will the Rural Development and Panchayats Minister be pleased to state:-

a) the norms of the Govt. for appointing a Panchayat Secretary in more than one village; 
b) the total number of Panchayat Secretaries currently posted in block 2 of Hoshiarpur; 

the steps taken/to be taken by the Govt. to fill up the vacant posts of Panchayat Seeretaries in Block 2. Hoshiarpur 

alongwith the time by which the same is likely to be done? 

To construct a multi purpose stadium in Dhuri 
3233. Shri Dalvir Singh Goldy, M.L.A:- Will the Sports and Youth Services Minister be pleased to state whether it is a fact 

that no multi purpose stadium has been constructed in Assembly Constituency Dhuri; if so, the time by which such 

stadium is likely to be constructed thereat?

Problem of Bus Servicein Gill Assembly Constituency 
*3309. Sardar Kuldeep Singh Vaid, M.L.A, Will the Transport Minister be pleased to state the number of other routes 

whereon the bus service is going to be started by the department to alleviate the problem faced on ascount of fa below 
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bus service on many important routes in Assembly Constituency Gill?

Providing canal water for irrigation to the farmers of Patiala Chandigarh 
*2957. Sardar Harinderpal Singh Chandumaira, M.L.A: Will the Water Resources Minister be pleased to state the total 

cases of canal water released by the government to the farmers of Patiala district for irigation, whether there is any 

proposal under consideration of the government to increase the quantum of canal water being supplied to the district. if 

so, the time by which it will be done? 
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Process of division of agricultural land among shareholders 

*3275. Sardar Lakhvir Singh,M.L.A,:- Will the Revenue Minister be pleased to state whether the Government would take 

immediate steps to simplify the process to bring amendments in the Revenue Act and to divide agricultural land among 

the Mustarka Malkana (common land of joint families) shareholders; if so, the details thereof

To widen Dhilwan-Tallan road 

3262. Shri RajinderBeri,M.LA.: Will the Public Works (B&R) Minister be pleased to state whether it is a fact that the 

road leading to internationally famous Gurudwara Shaheedan situated at village Tallan near Jalandhar City where

devotees in lacs pay obeisance every week is quite in a dilapidated condition; the narrow and poor condition of the road 

is not only time consuming for the devotees but it is also leading to minor accidents, if so. whether there is any proposal

under consideration of the Govt. to widen the Dhilwan Tallan road leading to Tallan Sahib from Jalandhar City?

To take over the house buildingsocietyin own hands 

3151. Sardar Kanwar Sandhu, M.L.A.:- Will the Local Govt. Minister be pleased to state: 

a)whether there is any proposal under consideration of the Government to take over any house building society faling

under the jurisdiction of M.C. Kharar of district Mohali in its own hands during the financial year 2020-21; if so, the 

details thereof;

b)whether it is also a fact that a resolution had been passed in the year 2019 to take over the charge of water supply 

system of a housing society located on Kharar-Kurali road; if so, the details thereof togetherwith the time by which 

the said work is likely to be completed and whether the repair of roads lighting and other facilities like sewerage

system would be given by the committee? 

To issue grant for rejuvenation of village pondsin Kapurthala Constituency 
*3189. Rana Gurieet Singh, M.LA.:- Will the Rural Development and Panchayats Minister be pleased to state:-

a) whether it is a fact that the Government has released grant for the rejuvenation of village ponds in Assembly

Constituency Kapurthala? 
b)if reply to part (a) above be in the affirmative, the names of the concerned villages and the date on which the 

concerned Authority/Panchayats received the said grants 

c) the current status of the rejuvenated works mentioned in part (a) above; 

d) if the above rejuvenation works have not been done, the reasons therefor? 

To Replace watersupply pipes on Ludhiana Rahonroad 
*3281. Sardar Sharanjit Singh Dhillon, M.L.A:- Will the Water Supply and Sanitation Minister be pleased to state: 

a) whether it is a fact that the water supply pipes on the Ludhiana-Rahon road passing through Constituency Sahnewal

have been leaking for the last four years, whereby the common people are facing difficulties 

b) if the reply to part (a) above be in the affirmative, the reasons therefor alongwith the efforts made by the government to 

resolve this problem, so far; and 

c)the time by which this problem will be solved permanently and whether any time has been stipulated for this; if so. 
details thereof?

Details of amount spent on sendingmigrant labourers back to their homes during Covid pandemie
*2947. Shri Pawan Kumar Tinu, M.L.A.:- Will the Revenue Minister be pleased to state the number of migrant labourers sent 

back to their homes out of the State by the Punjab Govt. during Covid-19 pandemic togetherwith the detail of funds out 

of which amount has been spent alongwith the total amount spent on this work by the State Govt. and the detail as to 

when the same has been spent? 

To construct the Railway Under Bridge on the Gurdaspur-Mukerian road 
3303. Sardar Barindermeet SinghPahra, M.L.A.:- Will the Public Works (B&R) Minister be pleased to state:-

a) the time by which the work of railway under bridge (R.U.B.) on Gurdaspur-Mukerian road is likely to be started;

b) whether it is a fact that several accidents occur due to heavy traffic on Gurdaspur-Mukerian road; if so, the time as to 

when the said road is likely to be widened?

Repair of non-functional sewerage in Nagar Panchayat Begowal 
3123. SardarSukhpal Singh Khaira, M.L.� : 

proposal to repair the sewerage in Nagar Panchayat Begowal due to non functioning of the same; if so, the time by 
which it is likely to be repaired alongwith the estimated expenditure likely to be incurred thereupon? 

Il the Local Government Minister be pleased to state whether there is any 

To lay the foundation stone of the Sri Guru Teg Bahadur State Law University Kairon
*3307. SardarHarminder Singh Gill, M.L.A:- Will the Higher Education Minister be pleased to state the time by which the 

foundation stone of Sri Guru Teg Bahadur State Law University Kairon (Tarn Taran) is likely to be laid and the classes 

are likely to be started?

To make Landran-Sirhind road four lane 
*3287. Sardar Gurpreet Singh G.P., M.L.A.:- Will the Public Works (B & R) Minister be pleased to state whether the Govt.

will consider to make Landran-Sirhind road that has heavy traffic flow due to its connectivity to Chandigarh four-lane 

in near future: if so, the details thereof? 
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